
LIST OF STAKEHOLDERS AS PER REGULATION 31 OF THE I & B BOI (LIQUIDATION PROCESS) REGULATIONS, 2016

5 JMC Projects (India) 
Limited

          17,13,15,821.00  no records              17,06,77,512.00 ADMITTED as per 
sub clause “c” of 
Regulation 12 of 
IBBI(Liquidation 
Process) 
Regulations, 2016 

6 BE Lightining System 
Private Limited

                15,58,801.00  no records                   13,17,451.38 ADMITTED as per 
sub clause “c” of 
Regulation 12 of 
IBBI(Liquidation 
Process) 
Regulations, 2016 

17,28,74,622.00          17,19,94,963.38             TOTAL

OPERATIONAL CREDITORS (OTHER THAN WORKMEN, EMPLOYEES AND GOVERNMENT DUES)

CETHAR CONSTRUCTIONS LIMITED

AS ON 08.10.2024

CP/1039/IB/2018


